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OA No. 122/2010

- None present for applicant.

None is appearing on behalf of the applicant
even on second round. ‘None-‘has .appeared on behalf
of the applicant on 12.03.2010 and also on
17.03.2010. It"appearsithat :the applicant is not
interested in pursuing the matter. As such, the OA is
dismissed for fion prosecutions ™ "
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